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been collected under the two Schemes. 
namalythe Remittances In Foreign Exchange 
(Immunities) Scheme, 1991 and India De-
velopment Bonds Scheme. 1991. 

(b) and (c). Funds will be utilised as per 
the Government policy in this regard. 

(d) Necessary safeguards to prevent 
the misuse of funds have been. provided In 
the Remittances of Foreign Exchange and 
Investment in Foreign Exchange Bonds 
(Immunities & Exemptions) kt 1991 itse". 

[English] 

Financial Assistance to NTC 

3000. SHRI S.B. THORAT: 
SHRI P.G. NARAYANAN: 
SHRI SANAT KUMAR MAN-

QAL: 

Wlllthe MinisterofTEXTILES be pleased 
to state: 

(a) whether the Government have de-
cided to provide financial support to National 
Textile Corporation to meet the working 
capital requirements of the company; 

(b) If so, the details thereof; 

(c) whether the financial position of NTC 
is so bad that there are no funds to pay even 
the salaries to its employees; 

(d) if so, whether any moderfnisation 
package for National T extHe Corporation 
has been approved by the GcMtrnment for 
the year 1992-93; 

(e) if so, the details thereof; 

(f) whether.,. GoV8mment haw ap-
proved the proposals to r'" funds for 
modemisation plan by .. of land and 
machinery; and 

(g) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) Yes, Sir. 

(b) For the financial year 1992-93, the 
Government has proposed a budget provi-
sion of As. 54.80 crores as loans to National 
Textile Corporation for meeting its working 
capital requirements. . 

(c) Since the budget provision for cash 
losseS reimbursement is lesser than. last 
year some of the NTC mills may face diffi-
culty in this regard. 

(d) and (e). Modernisation of NTC mills 
is an ongoing process and carried out with 
the assistance of Financial Institutions. Pro-
moters' contribution in the shape of Margin 
money is provided by the Government. The 
budget provision proposed for modernisa-
tion for 1992-93 is Rs. 20 crores. . 

(f) and (g). The National Textile Co~ 
ration has been permitted to s.lIland surplus 
to its requirements In ordertoraise resources, 
subject to certain guidelines and such sale is 
monitored by a Committee constituted by 
the GcMtmment. 

Sale of machinery is subject to laid 
down procedu ... and do .. not require ap-
proval of the t.4!nistry of Textiles. 

IIecommendatlon. 0' Arun SIngh 
eonunlttH 

3001. SHRIMATI VASUNDHARA 
RAJE: WIll the Minister of DEFENCE be 
pleased to stille: 

(a) whelhertheGovemmenthavetaken 
a decision to consider some of the recom-
mendations made by the Arun Singh Com-
mittee; 

(b) II so, the delails of those r.commen-
dations; and 

(c) the steps Iaken to implement them? 


